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(c)  and (d). There are two P, C. 
Os. at Madhawapur and  Sbaharghat 
conected to SAX at Sursand which is 
patented to SitamarhL The proposal 
lor linking the P. C. Os. directly to 
Madhubani via  Benipatii  has been 
examined and found to be non.remu­
nerative.

Recruitment Roles of Senior Transla­
tor*

5406. SHRI GIRIDHAR GOMANGO 
Will the  Minister of  ENERGY Hi 
pleased to state*.

(a) whether the recruitment rules 
of senior translators have been finali. 
sed since April, 1974 and three persons 
have been working on these posts on 
purely ad hoc basis;

(b) whether  lor  filling of these 
posts, applications were invited  in 
July,  1974 and the  Department ot 
Personnel had also advised to fill up 
these posts according to the provisions 
of the recruitment rules,

(c) the reasons for not filling  up 
these posts on regular basis imme­
diately; and

(d) tbe time by which these posts 
will he filled up on regular basis?

THE DEPUTY MINISTER IN THE 
MINISTRY OP ENERGY (PROF. SID- 
DHESHWAR PRASAD); (a) and (b). 
Yea, Sir.

(c)  and (d). The question of filling 
these posts on regular basis is under 
active  consideration in consultation 
with the  Department of Personnel 
and Administrative Reforms and the 
aelection is likely to be  finsh&ed 
shortly.
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Houses lor Harijans and JLow JPaid 
Employees In U. P.

5498. SHRI  NARSINGII NARAIN 
PANDEY. Will the Minister of HOME 
AFFAIRS be pleased to state*

(a) whether the Government  will 
lay on the Table of the House a state­
ment showing the number of houses 
constructed for  Ilanjans  and low 
paid employees in Uttar Pradesh dur­
ing first,  second, third and  fourth 
Plan periods, and

(b) the amount marked in first year 
of the Fifth Plan for the purpose?

THE DEPUTY MINISTER IN THE 
MINISTRY  OF  HOME  AFFAIRS 
(SHRI F. H. MOHSIN). (a) toad (b). 
The  information is being  collected 
from the Government of Uttar Pradesh 
and will be laid on the Table of the 
House as soon a$ it is received.




